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[®T. . RW/PAT/NH/219/Bhabhua & Chand Bypass/2020/3D]
9 e E™, Agaw

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 12th June, 2026

S.0. 3091(E).—Whereass by the notification of the Government of India in the Ministry of Road Transport
and Highways, 3276 Dated:18/07/2025 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-section
(ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter referred to
as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule annexed to
the said notification for construction of building (widening/two lane with paved shoulder/four laning), maintenance,
management and operation of NH219 in the stretch of land from Km. 10.800 to Km. 44.6 in the district of KAIMUR
(BHABUA ) in the state of BIHAR

And whereas the substance of the said notification has been published in “The Times of India” dated
22/08/2025, “Dainik Bhaskar” dated 22/08/2025; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;
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And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH219 in the stretch of
land from Km. 10.800 to Km. 44.6 (widening/two lane with paved shoulder/four laning) in the district of KAIMUR
(BHABUA ) in the state of BIHAR

[State: BIHAR |[District: KAIMUR (BHABUA ) |
SI. No. Survey/Plot Number Type of Land Nature of Land Area Name of Land
(in Hectares)|| Owner/Interested Person
Lt | 2 I 3 I 4 I 5 | 6 |

[Taluk: Chand |
|Village: Goin |

1 147/1174 Private Agriculture 0.005{(Mu. Dhaneshwari Kuvar
W/o Badri Bind

2 238 Private Agriculture 0.0245(|Kapildev Singh Father
Babban Singh

3 257 Private Agriculture 0.0138(|Divyanshu Singh S/o
Swatantra Prakash Singh

4 401/1157 Private Agriculture 0.0143(|Rakesh Tiwari urf

Mahendra Tiwari, Tuntun
Tiwari urf Rajesh Kumar
Tiwari S/o Awadhesh
Tiwari, Shalik Tiwari S/o
Kailash Tiwari

5 424/1150 Private Agriculture 0.0014(|Ramesh Tiwari, Hanuman
Tiwari S/o late Ram Bilash
Tiwari

6 429/1154 Private Agriculture 0.02694|[Binda Devi urf Bindu Devi

W/o Saryu Sah, Ramesh
Gupta, Rakesh Gupta S/o
Lalan Sah, Pyare Lal Gupta
S/o Lalta Sah, Saraswati
Kuar W/o Kamta Sah,
Manju Gupta W/o Rakesh
Gupta, Santosh Kumar
Gupta S/o Musafir Gupta,
Atwari Devi W/o Siyaram
bind, Dinesh Kumar Gupta
S/o0 Ram Nagina Sah, Soni
Devi W/o Rakesh Gupta,
Shiv Kumari Devi W/o
Ram Sudhar Sah, Kashmira
Devi W/o Pramod Bind

7 429/1154 Private Residential 0.00506|[|Binda Devi urf Bindu Devi
W/o Saryu Sah, Ramesh
Gupta, Rakesh Gupta S/o
Lalan Sah, Pyare Lal Gupta
S/o Lalta Sah, Saraswati
Kuar W/o Kamta Sah,
Manju Gupta W/o Rakesh
Gupta, Santosh Kumar
Gupta S/o Musafir Gupta,
Atwari Devi W/o Siyaram
bind, Dinesh Kumar Gupta
S/o Ram Nagina Sah, Soni
Devi W/o Rakesh Gupta,
Shiv Kumari Devi W/o
Ram Sudhar Sah, Kashmira
Devi W/o Pramod Bind

Village: Jigana

8 388 Private Agriculture 0.023571]|Satyanarayan Singh Father
Meghnarayan Singh,
Jangbahadur Singh Father
Rajnarayan Singh
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11

390

Private

Agriculture

0.013953

Om Prakash Singh, Ajay
Kumar Singh, Ashok
Kumar Singh Father late
Lalan Singh

10

396

Private

Agriculture

0.04318

Somaru Gond, Hari Gond,
Fekan Gond, Kuber Gond
Father Bachau Gond

11

399

Private

Agriculture

0.048964

Om Prakash Singh, Ajay
Kumar, Ashok Kumar
Singh Father late Lalan
Singh, Ajay Kumar Singh,
Daroga Singh, Shamsher
Singh, Rakesh Singh,
Pramod Singh, Birendra
Singh Father late
Vishwanath Singh

Village: Sihoria

12

198

Private

Agriculture

0.00055

Md. Habib Miya S/o Lal
Mohmad Miya, Ajim Miya
S/0 Mashur Miya

13

55

Private

Agriculture

0.00202

Tilak Singh, Bihari Singh
S/o Mahadev Singh

Village: Cha

14

190

Private

Dhanhar

0.00608

Kiran Devi W/o Sitaram
Chauhan, Draupadi Devi
W/o Ramanand Singh,
Manoj Singh S/o Tej
Bahadur Singh, Abhinav
Raj Singh S/o Manoj Singh,
Bhagirathi Kaur W/o Nand
Bahadur Singh, Ajay Singh,
Abhishek Singh S/o Nand
Bahadur Singh, Vinod
Kumar Singh S/o late Raj
Bahadur Singh, Rajbhar,
Rajbali Singh S/o Vinod
Kumar Singh

15

191

Private

Agriculture

0.005

Chhavi Chaudhary S/o
Changur Chaudhary

16

198

Private

Dhanhar

0.01493

Bhual Mishra, Bharat
Mishra, Premchandra
Mishra, Kamlesh Mishra
S/o Late Gayatri Mishra

17

199

Private

Dhanhar

0.00541

Manorama Singh W/o
Sheelbhadra Singh, Vansh
Bahadur Singh, Chandra
Bahadur Singh, Parasnath
Singh S/o Shiv Prasad
Singh

18

219

Private

Dhanhar

0.00585

Chhavi Chaudhary S/o
Changur Chaudhary,
Abhishek Chaudhary S/o
Laxman Chaudhary

19

222

Private

Bhith one

0.01539

Manorama Singh W/o
Sheelbhadra Singh, Vansh
Bahadur Singh, Chandra
Bahadur Singh, Parasnath
Singh S/o Shiv Prasad
Singh

20

297

Private

Dhanhar

0.07269

Baleshwar Singh S/o
Bhagwan Singh

21

382

Private (RamJanki
Mandir)

Dhanhar

0.01619

Rajvansh Sharma S/o
Mahangi Sharma (Ram
Janaki Temple)

22

479

Private (RamJanki
Mandir)

Dhanhar

0.03264

Ram Laxman Mandir
Motawali Sudama Tiwari
S/o late Dayashankar
Tiwari, Laxman Ji
Motawali Sampurnanand
Tiwari S/o late
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Dayashankar Tiwari,
Kailash Singh S/o late
Kumar Singh

23 497 Government (Anabad [[Baandh 0.00541|[Government Land
Sarvsadharan)

Village: Jhajhni

24 260 Private Baandh 0.03427|[Shankar Prasad Singh S/o
late Patwan Prasad,
Teerthanath Nonia S/o late
Patwan Prasad

25 265 Private Bhith one 0.03126||Basudev Lohar S/o late
Suresh Lohar
26 268 Private Bhith one 0.29944([Ravi Prakash Singh, Ram

Prasad Singh S/o Suryanath
Singh, Sanjeev Kumar
Singh urf Bablu Singh S/o
Ram Prasad Singh, Ram
Bilas Singh, Rana Pratap
Singh S/o Suryanath Singh,
Rakesh Kumar Singh S/o
Rana Pratap Singh

[Taluk: Bhabhua |

|Village: Babura |

27 13/560 Private Agriculture 0.001[{Shivpujan Prasad Prajpati
S/o Dukhi Kumhar

|Village: Sikthi |

28 1922/2270 Private Agriculture 0.06995([Rajshree, Shyama Kumari
D/o Bhanu Pratap Singh

29 1925 Private Agriculture 0.01214{[Shivadhani Ram S/o Vakt

Ram, Manvavati Devi W/o
Shivadhani Ram, Ganesh
Ram S/o Shivadhani Ram

30 1930 Private Agriculture 0.0080937||Rajshree and Shyama
Kumari Father Bhanu
Pratap Singh Village-

Akhalaspur
31 1931 Private Agriculture 0.0080937||Rajshree, Shyama Kumari
D/o Bhanu Pratap Singh
32 2189 Private Agriculture 0.1498([Umravati Devi W/o

Sudarshan Tiwari, Rakesh
Kumar Pandey S/o
Ramakant Pandey

33 2194 Government (Anabad ||Lath 0.01946{[Government Land
Sarvsadharan)

34 2258 Private Agriculture 0.02177||Atal Bihari Singh S/o
Shivdat Singh

35 2259 Private Agriculture 0.0637(|Radheshyam Singh S/o
Lalpyare Singh, Haridwara
Singh S/o Saryu Singh,
Kumari Chanchal Rani W/o
Anup Kumar Mishra,
Poonam Mishra W/o Varun
Kumar, Ramakant Singh
S/o Govardhan Singh

Village: Bhekas

36 1532 Private Agriculture 0.00857([Jhuri Prasad S/o Ramdeni
Thakur

37 1535 Private Agriculture 0.01925(|[Rajvansh Pandey S/o Aliyar
Pandey, Jhuri Prasad S/o
Ramdeni Thakur

38 1752 Private Agriculture 0.00456([Baliram Tiwary S/o Ram
Naresh Tiwary

Village: Isharpura

39 27 Private Agriculture 0.039185]||Bhagwati Charan Tiwari
S/o Suresh Tiwari,
Durgadutt Tiwari, Vinod
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13

Tiwari, Anjani Kumar,
Mithlesh Tiwari S/o
Bhagwati Charan Tiwari,
Arvind Kumar Singh S/o
Prahlad Singh, Baby Devi
Gupta D/o Premchand Sah,
Gopal Prasad Kashyap S/o
Kamla Sah, Ravita Kumari
W/o Arvind Kumar Singh,
Awadhesh Kumar Singh
S/o Radhakant Singh, Asha
Srivastava W/o Vijay
Kumar

Village: Akhlashpur

40

41

Private

Agriculture

0.002

Gulzari Devi D/o
Lalvachan Singh, Sunil
Kumar S/o Akshaiwar
Singh, Sunita Kumari W/o
Ajay Kumar Singh, Pranita
Kumari W/o Ravindra
Singh

Village: Datiyawn

41

134

Private

Agriculture

0.0089

Ramdular Ram S/o late
Ramvriksha Ram,
Ramprasad Singh S/o late
Jagardeo Singh, Panna
Devi, Ajay Kumar Patel
C/o late Ram Ramprasad
Singh, Ajay Kumar Patel
S/o late Ram Ramprasad
Singh

42

591

Private

Agriculture

0.4122532

Bhuneshwar Singh S/o
Krishna Singh

43

668

Private

Agriculture

0.00295

Vidya Devi W/o Virendra
Kumar Singh, Virendra
Kumar Singh S/o
Shivprasad Singh

44

772

Private

Agriculture

0.1124475

Bhuneshwar Singh S/o
Krishna Singh

Village: Betari

45

1494

Private

Agriculture

0.0756

Kusum Seth W/o Sharad
Kumar Seth, Narayan Seth,
Prabhat Seth C/o Ramji
Prasad, Geeta Pal W/o
Dinesh Pal, Shivmurti Pal
S/o Ramdhari Pal,
Govardhan Kumar S/o
Shrikishun Mali urf Krishna
Mali, Anita Devi C/o
Pyunendra Kumar Prajapati

46

1495

Private

Agriculture

0.0487

Gufran Ali, Muslim Ali S/o
Rahman Ali

47

380

Private

Agriculture

0.00071

Premnath Mabhrotra,
Ramnath Mahrotra S/o
Jagarnath Mahrotra,
Rajneesh Mahrotra, Sanjay
Mahrotra, Rahul Mahrotra
S/o Ramnath Mahrotra

48

607

Private

Agriculture

0.0036

Jiut Prasad Bind S/o
Mahadev Bind

49

611

Private

Agriculture

0.00149

Jiut Prasad Bind S/o
Mahadev Bind

Total”

1.8620211]|

[F. No. RW/PAT/NH/219/Bhabhua & Chand Bypass/2020/3D]
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